' SectiOn' of the COmpanies Act:

" NATIONAL COMPANY LAW TRIBUNAL
" AHMEDABAD BENCH
AHMEDABAD

IA 280/2017 In T.P. No. 63/560(6)/NCLT/AHM/2017(New)
' C.P. No. 543/560(6)/NCLT/AHM/2016(0|d)

“Coram: Present Hon'ble Mr. BIKKI RAVEENDRA BABU |
. - .  MEMBER JUDICIAL

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF AHMEDABAD

BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 19. 09. 2017

' Nameof the Company: '. . Shobhashree Spinners Pvt. Ltd. & Ors

V/s. _
~ Registrar of Companies, Ahmedabad

S.NO. NAME CAPITAL LETTERS DESIGNATION REPRESENTATION SIGNATURE

Learned Advocate Ms Megha Jani with Learned PCS Ms. Sh11p1 Thaper present for '
Applicant. Learned Senior Advocate Mr. Navin Pahwa with Learned Advocate Ms '
Ritu Shah present for Respondents (Shareholder)ln IA 280/2017 o

- ThlS apphcatlon is filed by the Appellant seeklng perm1ssmn to ﬁle re] 01nder

Learned Senior Counsel appeanng for Respondent Shareholder.stated no objection
to recerve the reJomder - - -

Permlssmn granted.

Application is disposed of accordingly. : M
' o - @9

KKI RAVEENDRA BABU

' L - _ MEMBER JUDICIAL
Dated this the 19th day of September, 2.01 7. ' - . -




